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Unit̂ K̂ations International  Child- 
ren’ŝteiergehcy  Turid is  10,34,600 
lbs. The total quantity of condenŝ 
milk received in the same period is 
3̂ 472 lbs.

(b) :̂600  lbs. of milk  jbowder 
and. 50,000 lbs. of condensed  milk. 
Besides. 20,000 lbs. of milk  powder 
and 10.000 lbs. of  condensed  milk 
have been supplied to Madras in this 
period from a consignment received- 
in the last year.

StJPPLY OF FOOIKSRAINS TO MADRAS

284.  Shri Veeraswamy: Will tftie Min
ister  of  Food  and  Asricultore be 
pleased to state:  .

(a) the total quantity of foodgrains 
required for annual consumption in 
Madras State:

. <b) the  number  of tons of food- 
grains asked for from the Centre by 
Madras State for 1951-52;

<c) the  number  of tons of food- 
Crains pi*omised and allocated; and

* (d) how many tons of  foodgrains 
have so far been supplied?

The Minister  of Acricaltiire  (Dr. 
P« S. Deshmnkh):  (a)  It is difficult
to «ive any definite figure to repre
sent the requirements of the State In 
’̂îch a large part of the population 
ia - not rationed.  The  requirements 
will depend a great deal on the price. 
The  rationing  requirements  of 
Madras in a normal  year used  to 
range from 15 to 18 lakh tons.

(b) to (d). The basic plan of distri
bution of loodgrains is worked on the 
basis of the calendar year.  For 1952 
Madras estimated a deficit of 9-5 lakh 
tons at the beginning of the year, and 
they were promised a supply of 6-8 
lakh tons  as their  ceiling  import 
quota.  The allocations upto Novem
ber amount to 4-34 lakh tons, of which 
4*06 lakh tons were despatched upto 
7-11-52, the latest date tor which the 
information is available.

&7PfLY OF Rice to Hyderabad

-  2̂. Shri H. G. Vaishnav: WiU the 
Minister of Food and Agricnltare be 
pleased to state:

(a)  the quantity of rice allocated 
to Hyderabad State out of the rice 
q'iKJtâwbich Indî is* going to receive 
from China and Japan  within next 
few months; and

<b) What is the total demand of rice 
made by Hyderabad State to the Cen- 
ife'̂or the next six months?

TJî Minister  of Acriciiltiire  (Dr. 
P. S. DwihmnW:  (a)  The  entire
quantity of rice due.to.us from Ĉina 
against the existing  purchases wgjl 
have arrived before the end of  de
cember, 1952 and it is not proposed 
to allot any of this rice to Hyderefead 
during December. 1952.

No rice has been purchased from 
Japan

(b) The Basic Plan of distributi(m 
of foodgrains is worked on the basis 
of the calendar  year.  For  1952, 
Hyderabad wanted 24,000  tons  rice 
which has already  been allotted to 
them.  For  1953, their  provisional 
estimate of the rice required from the 
Centre is 37,000 tons and the quota 
will , be fixed at  the beginning of 
next 3̂ar taking into account overall 
availability of rice and the actual re
quirements of the State  and otber 
deficit areas. '

Suburban  Train  Sbrviob in  Bombay

286. Shri K. G. Dcsshmnkk: (a) Will
the Minister of Railways be pleased 
to state whether it u a fact that a 
new arrangement has been made for 
running a local train at an Interval of 
every five minutes  on the suburban 
services of the Central and Western 
Railways in Bombay  from  January, 
1953?

(b) How many local trains are run
ning in the above-mentioned area at 
present?

(c) What will be t̂  additional num
ber qf trains due to the introduction 
of this new scheme?

/
The Deputy Minister of Railways 

and  Transport  (Shri  Alagesan):
(a)  Yes. from 1st January 1953 ar
rangements have been made to main
tain a 5-minute service into and out 
of Bombay during the morning and 
evening peak periods. .

(b) 629 trains.

(c) 108 trains.

W agons  (Capacity)

287. Shri Achnthan: Will the Minis
ter of Railways be pleased to state:

* (a)' the comparative load capacity 
of a metre-gauge and a broad-gauge 
wagon an(Jl the running cost of both 
types of trains per mîe; and

(b) the approximate additional capi
tal expenditure required per mile if a 
brpjid-gauge line is to be' constructed 
instead of metre-fau|f?  . .  ,



«07 Written Answers  27 NOVEMBER 1952 WntUn Angwen 1N»t

The Deputy Minister  of  Railways 
and  Transport  (Shri  Alagesan):
(a) The average capacity of a Broad 
Gauge wagon is 21 *8 tons and that ol 
a Metre Gauge 13 6 tons.  The work
ing expenses per train mile are Rs. 
13/- for Broad Gauge  and Rs. lO-l 
for Metre Gauge.

(b) The difference in  the capital 
•QBcpenditure  for Broad Gauge  and 
Metre Gauge lines depends upon the 
type of country and the standard to 
which the line is to be constructed, 
but on the average it may be taken 
as about Rs. 2 lakhs per mile.
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The Deputy Minister  of  Railways 
and  Transport  (Shri  Alagesan):
(a) Yes.

(b) The  suggestions  have  been 
examined.  There  is no  sufficient 
traffic justification for extending the 
fa-ain services to and from Hardol.

UJJAnr-lMDORS Railway Ljse

389. Shri N. L. Joshi: Will the Min
ister of Railways be pleased to state 
whether the survey work of a broad- 
gauge line between Ujjain and Indore 
is completed?

The Deputy Minister  of  Railways 
and  Transport  (SBri  AJagesaa):
No survey has yet been  undertaken 
for a broad gauge line between Uj
jain and Indore, but a project  for 
 ̂connecting  Indore by broad  gaûe 
railway to Maksi or Tarana is under 
examination.

M inor  Irrigation  Works

290. Shri S. V. Ramaswamy:  Will
the Minister of Food and Agiimitnre
be pleased to state;
(a) whether the amount of Rs. 19 

crores, set apart for minor irrigation 
works in the Budget for 1952-53 has 
been distributed among the various 
States; and

(b) if so, when and in what propor
tion?
The Minister of Agrienttnre (Dr. 

P. S. Deshmukh): (a) and (b). Under 
the G.M.F. Rules, these  funds arc 
not distributed in any proportion be
tween  the various States  but are 
made available to Individual  States 
on the basis  of specific  approved 
schemes.  The basic principles applied 
in judging the suitability of minor 
irrigation schemes to be financed out 
of this fund are that the  schemes 
shoud be economical and of  perma
nent productive value, ready for im
mediate execution  and  capable of 
producing results within  the next 
two or three years.  Proposals have 
been  received  from  a  number of 
States and these are under scrutiny. 
So far, a total sum of Rs. 2,13,10,000/
has been sanctioned out of this fund 
out of which Rs. 34 lakhs have been 
given to Bombay,  Rs. 94,10,000/- to 
the U.P., Rs. 20 lakhs to Hyderabad, 
and Rs. 65 lakhs to Mysore.




